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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE, NORTH-EAST
KARKARDOOMA COURTS, DELHI

ORDER
1

Ms. Sonia Malik, Sr. Personal Assistant, presently posted in the Vacanl Courl, ASJ-03, North-Eas|

. Districlis hereby direcled to work in the Courl of Sh. Pawan Kumar Matto, Spl. Judge (NDPS), North-East

istriet LIt 31,.06.2022.

Note:-  Non-compliance of the transfer order or immediately proceeding on leave shall

be considered deliberate insubordination and disciplinary action shall be taken

against her as per rules.
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(RAMESH KUMAR-1)
Principal District & Sessions Judge ( WJQ""
North-East District,

Karkardooma Courls, Delhi.

vt -84y,

Copy torwarded for information and NECessary

&T/ADMNINE/KKDI2027 Dated ,' ”V“\‘lf 202?

acton lo:-

I Ld. Principal District & Sessions Judge (HQs), Delhi
2. The Administrative Officer (Judl’)
Delhi.
d. The Accounts Officer, North-I- ast Distiet, Kark
4. The Officers/officials concerned.
2. Dealing Officials, Personal File/leave/ACR Coll
)‘;/' he Website Gemmittee. s Hazan Courts/Karka dooma Courts, Delln through LAYERS
7. R&l Branch North-East Distric| Karkardooma Courts, Delh for upload the same
8. Dealing Official, L AYERS, Tis Hazan, Courts Delly
9. PS o the undersigned.

»Admn1Olo Principl District & sessions Judge (HQ)

ardooma Courts. Delly
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wempal Distnet & Sessions ludge
North-tast Disinct

Eer@pl
Karkardooma Courts, Dol ’



